
Regd.  
Urgent Court Matter 

HP STATE POLLUTION CONTROL BOARD, 

BELOW BCS, PHASE-III, NEW SHIMLA 

No. PCB/OA No. 633/2022 - 	 r sr 
	

Dated: 	 - 

From: 	The Member Secretary 

To 
The Registrar General, 
Hon'ble National Green Tribunal 
Faridkot House, Copernicus Marg, Near India Gate, New Delhi, 
Delhi 110001. 

Sub: - 	OA No. 633/2022 titled Sachin Sharma V/s State of HP pending before the Hon'ble 
NGT. 

Sir, 
Kindly refer to Hon'ble NGT's order dated 13-10-2022 passed in the afore-cited matter 

(relating to alleged noise and air pollution by heavy overloaded trucks transporting the material from lime 

stone mining sites situated at village Banor, Post Officer Rajpur District, Sirmour, HP) wherein following 

directions were passed:- 

"....3. Prima facie, 	 In view of the averments made in the application, we consider it 

appropriate that a Joint Committee be constituted to verify the factual position. Accordingly, we 

constitute a Joint Committee comprising of Director Mines and Geology, State of Himachal Pradesh, 

Transport Commissioner, State of Himachal Pradesh, State PCB and Deputy Commissioner, Sirmour and 

direct the same to meet within four weeks, undertake visits to the sites, look into the grievances of the 

applicant, associate the applicant and representatives of the concerned project proponents, verift the 

factual position and submit its report within one month by e-mail at judicialngt@gov.in  preferably in the 

form of searchable PDF/OCR Supported PDF and not in the form of Image PDE The State PCB will be 

the nodal agency for coordination and compliance. 

4. In case the Joint Committee observes any violation of consent conditions/environmental 

norms, then it shall forward a copy of its report to:- 

(i) The concerned Project Proponents to enable them to comply With the recommendations in 

the report of the Joint Committee or . file objections against the observations/recommendations contained 

in the same and file their response before this Tribunal as desired, within one month from the date of 
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receipt of a copy of the report of the Joint Committee, by e-mail at judicial-ngt@gov.in  preferably in the 

form. of searchable PDF/OCR Supported PDF and not in the form of Image PDF 

(ii) the concerned Authorities including State PCB and Deputy Commissioner, Sirmour to 

enable them to take appropriate remedial action, in accordance with Statutory provisions mandating 

them to take remedial action for prevention, control and abatement of environmental 

pollution/degradation and fbr protection and improvement of environment, by giving notice to/hearing the 

concerned project proponent and following due process of law and they shall submit their action taken 

reports separately, within one month from the date of receipt of a copy of the report of the Joint 

Committee, by e-mail at judicial-ngt@gov.in  preferably in the form of searchable PDF/OCR Supported 

PDF and not in the Prm of Image PDF 	 

In this connection, it is submitted that in compliance to afore-cited directions, the Joint 

Committee conducted a site inspection of the concerned area of Banaur-Rajpur-Amboya-Gorkhuwala-

Puruwala road on 15-11-2022 wherein Deputy Commissioner (Sirmour), Regional Transport Officer 

Sirmour (Representative of Transport Commissioner), Assistant Mining Inspector Rajpur (representative 

of Mining Department) were present. Necessary directions were issued by Deputy Commissioner 

(Sirmour) to all stake holder departments for compliance. Copy of Joint Inspection report is annexed as 

Annexure—A. Accordingly in compliance a Joint Report of action taken by the Transport Department, 

Mining Department and HPSPCB is annexed as Annexure—B which may kindly be placed on record 

please. 

(End: As above) 

Yours faithfully 

Apoorv Devgan, (1AS) 

Member Secretary 
e_ 

HPSPCB, Shimla-9 
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Joint Inspection Report in OA No. 633 of 2022 titled Sachin Sharma V/s State of 

H.P. & Ors. pending before Hon’ble National Green Tribunal 

1. PREFACE 

The Hon’ble NGT in Original Application no. 633/2022 titled Sachin Sharma V/s State of HP & 

Ors. passed following orders on dated 13.10.2022: 

3...In view of the averments made in the application, we consider it appropriate that a Joint 

Committee be constituted to verify the factual position. Accordingly, we constitute a Joint 

Committee comprising of Director Mines and Geology, State of Himachal Pradesh, Transport 

Commissioner, State of Himachal Pradesh, State PCB and Deputy Commissioner, Sirmour 
and direct the same to meet within four weeks, undertake visits to the sites, look into the 
grievances of the applicant, associate the applicant and representatives of the concerned project 

proponents, verify the factual position and submit its report within one month by e-mail at 

judiciaingt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in 

the form of Image PDF. The State PCB will be the nodal agency for coordination and 
compliance. 

4. In case the Joint Committee observes any violation of consent conditions/envirenmental 
norms, then it shail forward a copy of its report to.- 

() The concerned Project Proponents to enable them to comply with the 
recommendations in the report of the Joint Committee or file objections against the 
observations/recommendations contained in the same and file their response before this 
Tribunal as desired, within one month from the date of receipt of a copy of the report of 
the Joint Committee, by e-mail at judicial-ngt@gov.in preferably in the form of 
searchable PDF/OCR Supported PDF and not in the form of Image PDF; and 
(ii) the concerned Authorities including State PCB and Deputy Commissioner, Sirmour 
fo enable them to take appropriate remedial action, in accordance with Statutory 
provisions mandating them to take remedial action for prevention, control and abatement 
of environmental pollution/degradation and for protection and improvement of 
environment, by giving notice to/hearing the concerned project proponent and following 
due process of law and they shall submit their action taken reports separately, within one 
month from the date of receipt of a copy of the report of the Joint Committee, by e-mail 
at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF 
and not in the form of Image PDF. 

In compliance to Hon’ble NGT order dated 13.10.2022, the Sr. Law Officer, HPSPCB, Shimla 
nominated Regional Officer, HPSPCB Paonta Sahib as the nodal officer for compliance of the 
aforementioned order vide letter no. HPSPCB (DL-335YOA No. 633/2022-14478-81, dated 
21.10.2022. The Deputy Commissioner, Sirmaur fixed the date of Joint Inspection on 15.11.2022 
at 11:00 AM vide their office letter no. Misc/Dev/2020-176005, dated 10.11.2022. The copies of 
letters are annexed herewith as Annexure-1 and Annexure-2, respectively. 
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2.0 INSPECTION BY JOINT COMMITTEE ON 15.11.2022 

The Joint Committee assembled at the mining check post at Rajpur, Distt. Sirmaur H.P. on 

15.11.2022 at 11:00 AM. The copy of attendance sheet is annexed herewith as Annexure-3. 

  

  

  

  

          

  

     
[Sr.No. | Name of Officer/Designation Department 

l. Sh. Ram Kumar Gautam, Deputy | District Administration, GoHP. 

Commissioner, Sirmaur 

2. Sh. Sachinder Chaudhary, | Representative of Transport Commissioner, 

Regional Transport Officer, | State of Himachal Pradesh. 

Sirmaur 

3. Er. Pawan Sharma, Regional | Himachal Pradesh State Pollution Control 

Officer Board, Regional Office Sirmaur at Paonta 

Sahib. 

4. Sh. Chunni Lal, Assistant Mining | Representative of Director Mines and 

Inspector Rajpur Geology, State of Himachal Pradesh 

The map of area under consideration is shown as below: 

epee Sai ei ; veg 

Hlustrative map of transportation route followed from mining site ie. from Banaur to stockyard ie. 
Puruwala, Paonta Sahib 

At present there are four number of operational limestone mines in Banaur area of District 
Sirmaur, H.P. The list of operational mines are given in Table 1, 
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Table 1: List of operational limestone mines in Banaur area of District Sirmaur, H.P. 
  

  

  

  

    

Sr.No. | Name and Address of Limestone | Capacity | Mining Area Consent 

Mine Status 

1. M/s Bohar Limestone Mine of Jai | 95800 4.15 Ha Valid up to 

Singh Thakur & Sons, Village | M.T/year 31.03.2023 

Banor, Tehsil Paonta Sahib, Distt. 

Sirmaur, H.P. 

2. M/s Banor Limestone Mine of SC | 92000 4.75 Ha Valid up to 

Chawla, VPO Banor, Tehsil Paonta | M.T/year 31.03.2023 

* | Sahib, Distt. Sirmaur, H.P. 

3. M/s Balbir Singh Supa Ram, VPO | 25000 0.847 Ha Valid up to 

Banor, Tehsil Paonta Sahib, Distt. | M.T/year 31.03.2026 

Sirmaur, H.P. 

4, M/s Dhanwasa Limestone Mine of | 135000 4.958 Ha Valid up to 

Sh. MC Goel, VPO Barr, Tehsil | M.T/year 31.03.2025 

Paonta Sahib, Distt. Sirmaur, H.P.           
  

The Joint Committee assembled at check post of mining department, check post including weigh 

bridge of mining department is established to check and collect revenue in form of royalty i.e. 

eighty rupees per Ton of limestone. Record(s} maintained by mining department through 

weighing machine along with CCTV footage was checked by joint committee. The copy of 

weigh record at mining check post from period 14.10.2022 to 16.11.2022 is annexed herewith as 

Annexure-4. As revealed from records, on an average approx. 30 no’s of trucks are engaged for 

transporting limestone from mine area (Banaur) to stockyards at Gorkhuwala & Purnwala via- 

Banaur-Rajpur-Amboya-Gorkhuwala-Puruwala which falls under Tehsil Paonta Sahib, District 

Sirmaur, H.P. covering road distance of approx. 25 km. During course of inspection trucks 

engaged in transporting limestone from mines to stockyard were further Inspected/ checked on 

Banaur-Rajpur-Amboya road. All trucks had provided tarpaulin covering over limestone/mined 

material during transportation. It is pertinent to mention here that mining activities are carried 

out in day light only i.e. sunrise to sunset. No mining activities including transportation of 

material is carried out after day light. It was also observed that condition of Banor-Rajpur- 

Amboya road was not good and required maintenance from Public Works Department, H.P. The 

road is single lane and movement of vehicles on unpaved berms generates fugitive dust 

emissions on the roadsides. Further encroachment on roadside due to dumped construction 

material of local residents leaves no space for vehicles to allow passing movement for vehicle 

coming from opposite side. Regional Transport Officer, Sirmaur also checked record as per 

allowed capacity of trucks. Afterwards, the joint committee held a meeting with truck operators 

at Village Baag Banor, Tehsil Paonta Sahib, Distt, Sirmaur and advised to follow traffic rules 

strictly and any violation of traffic rules shall not be tolerated. Trucks were also inspected for 

pressure horns. No pressure horn was found during the inspected of trucks. Driving licenses, 

Pollution Under Control Certificates and RCs of concerned truck drivers are annexed herewith as 

(Sor 4 

Annexure-5.
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2.1 Inspection Photographs dated 15.11.2022 

  

Photograph No. 2-Shows status of Joint Committee 

inspecting the truck vehicles plying 

on the Banor-Rajpur-Amboya road 

Re: Ee 

    
Photograph No. 1-Shows status of Joint Committee 

inspecting the truck vehicles plying 

on the Banor-Rajpur-Amboya road 

      

  

    

  

     

  

  
" 5 eons : F aS a : 

Photograph No. 3-Shows status of Inspection of Truck | Photograph No. 4 -Shows status of Joint Committee 

carrying mining material in covered assembled in Village Baag Banour 

tarpaulins and held a meeting with lessees 
and truck operators 

  

    

  

  

Pa ieee re -" oe ms hie , A 

Photograph No. 5 — Shows status of Truck operators Photograph No, 6 — Shows status of ruck operators . 

Gathered during meeting with Joint instructed by Joint Committee 

Committee regarding traffic rules and their 
compliance.         

r (ero | ;
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Sr anone Spr 1 No. 8 0 ter Sprinkl 
i inkling Photograph No. 8 — Shows status of Wa i 

Footman Ned wed out b oe caunpaves carried out by lesses on unpaved 

road 4 
roads 

roads 

        
2.2 Directions/Observations of the Joint Inspection Committee in View of Inspection dated 

15.11.2022 

The following directions were given by the joint committee: 

i. Truck operators were directed to load trucks as per prescribed rules and allowed 

capacity. 

ii. Only licensed drivers and fit vehicles shall be allowed to operate. 

iii. All truck operators were directed to give list of vehicles along with driver details. 

iv. It was observed that sprinkling of water is ensured by the lessees of lime stone mines 
on haulage roads and unpaved road near Banaur village. 

v. It was directed by Chairman-cum-Deputy Commissioner, Sirmaur to organize 

awareness camp for truck drivers regarding good traffic practices. Accordingly. Regional 

rules and Regional Officer, HPSPCB Paonta Sahib shall coordinate with stakeholders to 
organize awareness camp successfully. 

     
The Joint Inspection Report is submitted before Hon’ble NGT for consideration please. 

( YW (ew |-— 
The| Mining Officer, The Regional Transport The Regional icer, HPSPCB District Sirmaur at Nahan. Officer District Sir istri i 

. ; Sirmaur District Sirmaur at. P; i HP. at Nahan, H.P. HP, v Phonk Sabib, 

    

The Deputy Commissioner-cum- 
Chairman Joint Committee, District 
Administration Sirmaur at Nahan 
H.P, 
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Action Taken Report Post Inspection of Joint Committee constituted by Hon’ble 

NGT in OA No. 633 of 2022 titled Sachin Sharma V/s State of H.P. & Ors. 

In pursuance to directions received from the Chairman-cum-Deputy Commissioner, Joint 

Committee constituted by Hon’ble NGT in OA No. 633 of 2022 titled Sachin Sharma V/s State 

of H.P. & Ors. after carrying out inspection of the concerned area of Banaur-Rajpur-Amboya- 

Gorkhuwala-Puruwala road on 15.11.2022, the following action taken report is submitted as 

below: 

1.0 Traffic Awareness Camp on 17.11.2022 

Regional Office, HPSPCB Paonta Sahib in coordination with Transport Department and Mining 

Department, Sirmaur organized Traffic awareness camp at Community Hall in Village Baag 

Banor, Paonta Sahib, Distt. Sirmaur on 17.11.2022 for truck operators engaged in transportation 

services for limestone mines of Banor area. 

The copy of attendance sheet of persons attended the traffic awareness camp is annexed herewith 
as Annexure-A. 

The Regional Transport Officer welcomed all the persons gathered at the site and IEC material 
regarding Traffic Rules and Regulations in Himachal Pradesh was distributed to truck drivers 
and owners present at the site. Afierwards, Regional Transport Officer addressed truck operators 
regarding Traffic Rules and Regulations and penalties that are levied for violation of traffic mules 
like overloading, uncovered material transportation and use of pressure hors. Regional Officer, 
HPSPCB Paonta Sahib also advised truck operators to avoid use of pressure homs and cover the 
mining material during transportation to minimize fugitive dust emissions due to transportation 
of material. Lessees and truck operators further raised their concerns on issued being faced by 
them locally which are described in written submission given by them. The copy of submission 
is annexed herewith as Annexure-B. An oath was also administered by the Regional Transport 
Officer, District Sirmaur to all present individuals that they shall abide by applicable Traffic Rules and Regulations, 

(\ le
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1.1 Awareness Camp Photographs dated 17.11.2022 

  

    ee rt ; ony aS ; 

Photograph No, 1 — Shows status of IEC material 

distributed to truck operators by 

Transport Department, Sirmaur 

      ; = = een ‘ 4 

Photograph No. 2 — Shows status of various officials 

of government departments and 
truck operators gathered at 
rooftop of Community Hall in 

  
       

    a     

  

Photograph No. 3 — Shows status of officials 
sensitizing local truck operators 
regarding ood traffic practices 

  
  

     

Village Baag Banor 
ce trae     

  

    
Photograph No. 4- Shows status of truck operator 

discussing difficulties being 
faced by them due to local issues 

  

      

  

  
  i: 33 

4 

a 

Photogra ph No, 5 — Shows status of Officer Photograph No. 6 — Shows status of oath being 
sensitizing truck operators administered to all individuals to 
regarding good traffic practices. follow traffic rules andregulations. 

2 

(\t WW fon Cre
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Photograph No. 7 — Shows status of official carrying 

out inspection of truck with 

respect to pressure horn. 

     

  

Photograph No. 8 - Shows status of official carrying 

out inspection of truck with 

respect to pressure horn,   
  

2.0 Ambient Air and Noise Monitering by HPSPCB 

Regional Office, HPSPCB Paonta Sahib carried out Ambient Air and Noise Level monitoring at 

potentially affected locations due to mining activities in Banor area and mining material 

transportation routes. The ambient air samples were sent to Regional Laboratory, HPSPCB 

Paonta Sahib for analysis. 

The details of ambient air & noise monitoring conducted and their analysis results are given 

below in Table land Table 2respectively. 

Table 1: Ambient Air Monitoring Results 
  

  

  

                
  

Sr. Name and Address | Name of | Sampling | Analysis Results | Prescribed 

No. of Unit/Sampling | Sampling Date for Parameter | Limits (in 

Area Location RSPM (in | ng/Nm) 
ng/Nm) 

I Mis Dhanwasa | Hilllop of Mine | 29.11.2022 | 31.25 100 

Limestone Mine of | Location 

Sh. MC Goel, VPO 

Banor, Tehsil Paonta 

Sahib, Distt, 

Sirmaur, H.P. 

2 Study sample of | Rooftop of | 29.11.2022 | 31.25 100 

ambient air on | Community Hall 

Rooftop of | in BaagBanour 

Community Hall in 

BaagBanour 

3 Study sample of | Rooftop of | 30.11.2022 | 45.05 100 

ambient air on | Community Hall 

3 

Ul 
(Dre |
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Rooftop of | adjacent to 

Community Hall | Govt, Middle 

adjacent to Govt.| School, Chinoi 

Middle School, | at Amboya 

| Chinoi at Amboya 
  

4 M/s Banor | Ambient Air | 02.12.2022 | 32.95 100 

Limestone Mine of | sample of Mine 

SC Chawla, VPO 

Banor, Tehsil Paonta 

  

Sahib, Distt. 

Sirmaur, H.P. 

5 Study sample of | Rooftop of | 02.12.2022 | 20.64 100 

ambient air on} Community Hall 

Rooftop of | in Village 

Community Hall in | Banour 

Village Banour 
  

6 M/s Balbir Singh | Ambient Air | 03.12.2022 | 25.76 100 

Supa Ram, VPO | sample of Mine 

Banor, Tehsil Paonta 

    
Sahib, Distt. 

Sirmaur, H.P. 

7 M/s Bohar | Ambient Air | 03.12.2022 | 17.61 100 

Limestone Mine of | sample of Mine 

Jai Singh Thakur & 

Sons, Village Banor, 

Tehsil Paonta Sahib, 

Distt. Sirmaur, H.P.           
  

The copies of the ambient air analysis results are annexed herewith as Annexure-C. The 

comparison of analysis results indicates that there is minimal impact on ambient air due to 

mining activities as pollution control measures are undertaken by lessees to control fugitive dust 

emissions. 

(| Ly 
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Table 2- Noise Monitoring Results: 
  

  

  

  

  

  

    

Sr. Name and Address | Name of | Sampling | Ambient Preseribed 
No. of  Unit/Sampling | Sampling Date Noise Level | Noise Level 

Area Location Results in | Limits for Day 

Leg (in | Time (in 

Decibels) Decibels) 
1 M/s Dhanwasa | Hilltop of Mine | 29.11.2022 | 54.9 75 

Limestone Mine of | Location 

Sh. MC Goel, VPO 

Banor, Tehsil Paonta 

Sahib, Distt. 

Sirmaur, H.P. 

2 Study sample of | Rooftop of | 29.11.2022 | 53.5 55 

ambient noise on | Community Hall 

Rooftep of | in BaagBanour 

Community Hall in 

BaagBanour 

3 Study sample of | Rooftop of | 30.11.2022 | 54.1 55 

ambient noise on | Community Hall 

Rooftop of | adjacent to 

Community Hall | Govt. Middle 

adjacent to Govt. School, Chinoi 

Middle School, | at Amboya 

Chinoi at Amboya 

4 M/s Banor | Ambient Air | 02.12.2022 | 54.7 75 

Limestone Mine of | sample of Mine 

SC Chawla, VPO]| in respect of 

Banor, Tehsil Paonta | Noise 

Sahib, Distt. 

Sirmaur, H.P. 

5 Study sample of | Rooftop of | 02.12.2022 | 54.8 33 

ambient noise on | Community Hall 

Rooftop of | in Village 

Community Hall in | Banour 

Village Banour 

6 M/s Balbir Singh | Ambient Air | 03,12,2022 | 54.2 75 

Supa Ram, VPO| sample of Mine   Banor, Tehsil Paonta 

Sahib, Distt, 

Sirmaur, H.P. 

in respect of 

Noise         

(I! 

  fon COO 
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7 M/s Bohar | Ambient Air | 03.12.2022 | 54.5 75 

Limestone Mine of | sample of Mine 

Jai Singh Thakur & | in respect of 

Sons, Village Banor, | Noise 

Tehsil Paonta Sahib, 

Distt. Sirmaur, H.P.               
The copies of noise levels reported by the State Board Officials is annexed herewith as 

Annexure-D. The ambient noise level results indicate that there is very less impact of mining 

and allied activities on noise pollution in the vicinity of limestone mines as well as in residential 

areas. 

4.1 Photographs of Ambient Air and Noise Monitoring 

         
    =~ 5 

= er ES 

Photograph No. 1- Shows status of Ambien 
Monitoring at mining site of M/s Monitoring at mining site of M/s | 

Dhanwasa Limestone Mine of MC Dhanwasa Limestone Mine of MC | 

Goel, VPO Banour, Tehsil Paonta Goel, VPO Banour, Tehsil Paonta 

Sahib, Distt. Sirmaur 
  

Sahib, Distt. Sirmaur 

te 

    +           oe mr FS uscd 

Photograph No. 3- Shows status ofAmbient Noise Photograph No, 4-Shows status ofAmbient Air 

Monitoring at rooftop of Monitoring at rooftop of 
  

L, Leet * 
a 
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community hall in Village Baas community hall in Village Baag 
Banour Banour 
  

           A a Diane Ce te 

Photograph No. 5 — Shows status of Ambient Air Photograph No. 6 —Shows status of Ambient Air 

Monitoringon Rooftop of Monitoringon Rooftop of 
Community Hall adjacent to Govt.Middle School, | Community Hall adjacent to Govt 
Chinoi at Amboya Middle School, Chinci at Amboya 
  

5. CONCLUSION/OBSERYATIONS OF THE JOINT COMMITTEE: 

1. The truck operators engaged in transportation activities for mining material have valid Driving 

Licenses and Poilution Under Control Certificates. No pressure horns were found. The mining 

materia! being transported in trucks is covered with tarpaulins from mining sites to the 

stockyards. 

2. The Mining Officer, District Sirmaur vide his letter no. Udyog(Bhu)SMR-Laghu-Vivid-2022- 

23/-1582, dated 24.12.2022 has submitted that the staff on check post is directed to ensure that 

only truck who have been covered with tarpaulins shall be allowed through check post. Lease 

holders have been directed to ensure strict compliance of traffic rules and take maximum 
measures to avoid any pollution or disturbance to local public. Copy of letter is annexed herewith 
as Annexure-E. 

3. Regional Transport Officer, District Sirmaur vide his letter no. TPT(RTA)SMR-Pallution- 
1196-97, dated 22.12.2022 submitted observation that the officials at weighbridge at mining 
check post may be directed not to allowthe trucks carrying mining material more than carrying 
capacity i.e. [2 tonnes or 9 tonnes as admissible in RC. Copy of letter is enclosed herewith as 
Annexure-F, 

4. The road leading to mining site and further to stockyard is a link road and single lane. The 
road requires periodical maintenance and widening by HPP WD authorities, 

(y Av he (eo E—
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5. A sub-committee has been constituted by Deputy Commissioner, Sirmaur vide their office 
order Endst. No. 176997, dated 21.12.2022 comprising of Sub-Divisional Magistrate, Paonta 
Sahib as Chairman, Regional Transport Officer, Transport Department Sirmaur as Member 
Secretary, Regional Officer, HPSPCB Paonta Sahib, Mining Officer, Mining Department 
Sirmaur and Executive Engineer, HPPWD Paonta Sahib Division as Members of the sub- 
committee. The sub-committee shall inspect and submit report of the concerned area on weekly 
basis. Copy of order is enclosed herewith as Annexure-G. 

The action taken report of the Joint’ Committee is submitted before Hon’ble NGT for 
consideration please. 

x 

The Minin Officer, The Régional Transpor The Regional Officer, HPSPCR, 

District Sirmaur at Nahan. Officer,District Sirmaur at District Sirmaur at Paonta Sahib, 

H.P. Nahan, H.P. H.P.
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